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MINISTRY OF COMMUNICATIONS
(Department of Telecommunications)

NOTIFICATION
New Delhi, the 12th August, 2022

S.0. 3882(E).—In exercise of the powers conferred by clause (c) of sub-section (3) of section 14 B of the
Telecom Regulatory Authority of India Act, 1997 (24 of 1997), the Central Government, in consultation with the
Chairperson of the Telecom Disputes Settlement and Appellate Tribunal, hereby notifies that in addition to holding
sittings at New Delhi, the Appellate Tribunal shall also hold, for a period of two years from the date of publication of
this Notification, it's sittings at Mumbai and Pune in the State of Maharashtra; Chennai in the State of Tamil Nadu;
Cuttack in the State of Odisha; Kolkata in the State of West Bengal; Amritsar in the State of Punjab and Indore in the
State of Madhya Pradesh having regard to the urgency, nature and in the interest of justice in the matters before the
Telecom Disputes Settlement and Appellate Tribunal.

[F. No. 15-02/2022-Restg.]
SUNIL KUMAR VERMA, Jt. Secy.
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